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MR. DEPUTY CHAIRMAN: No. ...(Interruptions)...

SHRIPRAKASH JAVADEKAR: This is not a Central university. ... (Inferruptions)...

Sir, we have not raised any fees. ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: She mentioned about Chhattisgarh.

...(Interruptions)...
SHRI PRAKASH JAVADEKAR: I will get the information. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Yes; he will get back to you. ...(Interruptions)... Sit
down. Now, Shri Javed Ali Khan.

Programmes by certain news channels causing communal disharmony
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MR. DEPUTY CHAIRMAN: Okay. Time is over. ...(Interruptions)... Okay.
...(Interruptions)... Now, Shri Ram Nath Thakur. ...Interruptions)... Your time is over.
...(Interruptions)... 31T 95 TSI 3179 98 S8yl .. (gaHT)...
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SHRIMATI AMBIKA SONI (Punjab): Sir, I also associate myself with the matter
raised by Shri Javed Ali Khan.

SHRIMATI RENUKA CHOWDHURY (Andhra Pradsh): Sir, I also associate
myself with the matter raised by Shri Javed Ali Khan.

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I also associate myself with the
matter raised by Shri Javed Ali Khan.

SHRI B.K. HARIPRASAD (Karnataka): Sir, I also associate myself with the matter
raised by Shri Javed Ali Khan.

PROF. JOGEN CHOWDHURY (West Bengal): Sir, I also associate myself with the
matter raised by Shri Javed Ali Khan.

SHRI AHAMED HASSAN (West Bengal): Sir, I also associate myself with the
matter raised by Shri Javed Ali Khan.

SOME HON. MEMBERS: Sir, we also associate ourselves with the matter raised
by Shri Javed Ali Khan.
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MR. DEPUTY CHAIRMAN: Yes, the Government will take note of it.
...(Interruptions)... The Government has taken note of it. ... (Interruptions)...

sft T IR (REw): o T TR, H 3 J1ead 9 SR | 1 9l §
& Ay wewr  agd &) TR 919 IO B WER B 59 TR | o =Arfeu)
..(TTET)....

MR. DEPUTY CHAIRMAN: The only thing is that the Government should do
something about it. ... Interruptions)... The basic point is this. It is a very important and
serious matter. ... (Interruptions)... Channels, which spread communal disharmony, should
be dealt with. The Government should take note of it. ... (Inferruptions)...
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SHRI MUKHTAR ABBAS NAQVTI: Sir, I agree with you.

MR. DEPUTY CHAIRMAN: The Government should keep a watch on this.
...(Interruptions)... Okay. Now, Shri Ram Nath Thakur. ... (Interruptions)...

SHRI DIGVIJAYA SINGH: We want the hon. Minister to ensure that.
...(Interruptions)... The 1&B Ministry must take note of it. ... (Inferruptions)...

MR. DEPUTY CHAIRMAN: They have said that. ...(Znterruptions)... 1721l The
Government has taken note of it. ...(Interruptions)... He cannot say that now.
...(Interruptions)... How can he say that now? ...(Interruptions)... Digvijaya Singlyi, it is
Zero Hour. They cannot say that now. ...(Inferruptions)... The Government has taken
note of it. Let them take action. ...(Interruptions)... Okay. ...(Interruptions)... Now, Shri
Ram Nath Thakur.
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